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INTRODUCTIQN 

I the Chairman Committee on the Welfare of Scheduled Castel , , t . 

and Sc¥duled Tribes having been authorised by the Committee to 
submit the Report in their behalf, present this Thirty-third Report 
(Eighth Lok Sabha) on Action Taken by Government on the recom-
mendations contained in the Twenty-third Report (Eighth Lok Sabha) 
on t¥ Ministry of Railways, Reservations for, and employment of, 
Scheduled Castes and Scheduled Tribes in Western Railways. 

2. The Draft Report was considered and adopted by the Committee 
on the 30th Octobjer, 1987. 

3. The Report has been divided into the follOwing Chapters:-

I. Report. 

II. Recommendations/Observations which have been accepted by 
Gov~mment. 

III. Recommendations/Observations which the Committee do not 
desire to pursue in view of the Government's replies. 

IV. Recommendations/Observations in respect of which replies 
of Governrn;ent have not been accepted by the Committee 
and which require reiteration. 

V. Recommendations/Observations in respect ot which final 
replies of Government haVe not been ~ived. 

4. An Analysis of the action taken by Government on the recom-
mendations contained in the 23rd Report of ~ Committee is given 
in Annexure. It would be observed therefrom that out of 39 recom-
mendations made in the Report 22 recOmmlendations i.e. 56.40 per cent 

(v) 



\ ~ j 

have been accepted by the Govemment; tlie Committee do not desire 
to pursue 6 recommendations i.e. 15.40 per cent of their recommen-

dations in view of the Government's reply; 4 recommendations i.e. 

10.25 per cent, in respect of which 'rjeplies of Government have not 
been accepted by the Committee, require reiteration and for 7 recom-

meQdations i~. 17.95 per cent, finall'eplies of Government have not 
been received. 

RAM RATAN RAM, 
New Delhi; Ch4irm.an, 

November 23, 1987 Committee on the We~fare of Scheduled 
2 Agrahayana, 1909 (Saka) Cas4es and Scheduled Tribes. 



CHAPTER I 

REPORT 

This Report of the Committee deals with the Action Taken by 
Government on the recommendations contained in the Twenty-third 
Report (Eighth Lok Sabha) on the Ministry of Railways (Railway 
Board)-R,eservation for, and employment of, SchedUled Castes and 
Scheduled Tribes in Weste.rn Railways. 

1. 2 In para 1.11 of their Twenty-third Report, the Committee had 
recommended that "the Committee see no reason why reservation 
orders should not apply to these 28 categories of posts which are filled 
up by drafting employees from different ¥partments and cadres. 
The Committee would like the Ministry of Railways (Railway Board) 
to review the whole policy 'Of making reservation orders applicable 
in toto to all the posts in consultation with the Department of Per-
sonnel and Administrative Reforms." 

1.3 In their reply dated 7 September, 1987, the Ministry of 
Railways (Railway Board) have stated that "the matter was referred 
to Department of Personnel and Administrative Reforms who have 
advised that c:rertain posts haVe been excluded from the purview of 
reservations due to functional requi.rements of the posts. No chan,. 
in ;the existing policy is. therefore. called for." 

1.4 The Committee are not conviDeed with the views of the 
Department of PerBOnnel and Administrative BefOl'llUl that eertain 
,POIts have been excluded from the purview of I'elervatloDl due to 
factional requirements of the posts. They'ril • to reitel'llte 
their earlier reeommendatlons, 

In para 1.12 of the Report, the Committee had recommended that 
"The Committee are distressed to note that the reservation rules have 
not been made applicable to as many as 28 categories of poats in 
Western Railway including Instructon, 1ecturen and Vigilance IM-
pectors, being tenure posts." The Committee have been infonned that 
according to instructions i .. ued by the Department of Personnel, 
reservations do not apply to vacandel ftlled by transfer or deputation. 

The Cemmlttee see DO I'UIIOn wIa,. ~tIon .rden ........ ..t 
-!'Ply to these ,.as. The Committee ...... 1 .. tile MIn....,. ., .... -



2 
ways (Railway Board) to review the whole policy of making reser-
vation orden applicable ill toto to all the posts in cODlultation with. 
the Department of Personnel and Administrative Reforms. 

1.5 In para 2.23 of the Report, the Committee had recommended 
that "the service of Doordarshan should also be utilised for giving 
wider publicity to vacancies for technical posts as per the assurance 
given by the Secretary; Ministry of Railways (Railway Board)· d~ring. 
evidence." 

1.6 In their reply dated 7 September, 1987, the Ministry of Rail-
ways (Railway Board) have r.tated that "the above recommendation 
was sent to DirectOr Gen~t'al, Doordarshan for necessary action. 
Doordarshan has, however, advised that it is not possible for them 
~. advertise vacancies on television." 

1.7 'J.'he Committee would like to reiterate their earlier recom-
mendation that the services of Doordarshan should be utilised for 
giving wider publicity to vacnneies for technical posts as per the as-
surance given by the representative of tlie Ministry of Railways 
(Rai~way Board) during evidence and recommend that the matter 
should be taken up at the highest level with the Ministry of Infor. 
mation and Broadcasting. 

1.8 In para 2.37 of the Report, the Committee had noted that "a 
large p~oportion of SCslSTs recommended for appointment under 
special powers of General Manager did not join Western Railway. 
The Committee would like the Western Railway authorities to find 
out the precise reasons therefor and inform the Committee accord-
ingly. If the time taken in completing the recruitment process is 

. too long due to which the candidates who apply for the posts in 
Railways get employment in the meantime elsewhere, the Railway 
Ministry should look into this aspect in depth and take suitable re-
medial measures immediately and inform the Committee of the.action 
taken." 

1.9 In their reply dated 7 September, 1987, the Ministry of Rail-
ways (RailwaY' Board) bave'stated that "the SCIST. candidates were 
recruited' under General Manager's power twice and the selecticns 
were finalised Within 'a periOd· of 14 months which cannot be said 
~0~1~~( a. period :pa~cularlv _,!hen ~ll procedures of selection have 
_~~·b~~Q,~ 1~~Sh'.It ap~.at's ~!t~t SCs,~s ~lro applied for employ-
ment in Western Railway had also "applIed elsewhere~· They did not 
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join Railway~ pres~ably they have got better employment else-
where"and not ~ause of any" delay in finalisiii~ tlie: Selec~ion.'r 

1.10 The Committee are . not satisfied by the 81111ertion of the 
Ministry" that "seleetions were ftualiled within • period of 14 montba 
whi~h c8ILDot be said too long a period ,articularly when all the 
proeedUrea Of selection have to be lone through," They feel that the 
period for finaUsation of selections can be cuitiuled to a ..... at extent 
and urge "the ~inistry of R:lilways to take suitable steps to minimise 
the period of final selection. 

1.11 In para 2.66 of the Report, the Committee had recommended 
that "the Committee are distressed to note that at present none ot 
the members of the Railways Recruitment Board, Bombay Central, 
belongs to the reserved community. The Committee recommend that 
atleast one SC/ST member should be appointed in each of the Rail-
way Recruitment Boards of the Western Railway." -1.12 In their reply dated 7 September, 1987, Ministry 'Of Railways 
(Railway Board) have stat~d that "each Railway Recruitment Board 
consists of a Chairman and Member Secretary. These posts arc filled 
up on tenure basis by the candidates who are selected by Union Pu"b-
lic Service Commission. 

The Ministry of Railways (Railway Board) are, therefore, not 
in a position to accept this recommendation. However, one Scheduled 
Caste or Scheduled Tribe Member is invariably included in all 
selection/Recruitment Committees which are constituted by the 
RaHway Recruitment Boards for finaliSing the panel." 

1.13 In the opinion of the Committee the reply of the Government 
that the post of Chairman pnd Member Secretary in tbe Railway 
Recruitment Boards are filled up on tenure ba.is by the candidates 
who are selected by UPSC and tberefore the Ministry is not in a 
position to accept this recommendation is not satisfactory. The Com-
mittee reiterate their earHer recommendation and desire that when 
!lending names for selection tf) UPSC every effort should be made to 
include names of SC/ST candidates also. 

1.14 In para 2.67 (iii) the Committee had recommended that 
"Railway Recruitment Board should (1) make recruitment to non-
technical categories annually on a programme basis without waiting 
for acu.tal indents from the Railway (ii) computerise recruitment 
work and (iii) augment the staff strength ot the Railway Recruit.-
ment Boards with a view t.o reducing such time lag." 
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1.15 In their reply dated 7 September, 1987, the Ministry of 
Railways (Railway Board) have stated that "the recommendation of 
Committee regardin'g augineutation of staff strength, however, has 
not been accepted in view of extreme need for economy. 

1.16 The Committee are not impressed by the argument of the 
Rallw.,y Ministry that the staR strength of Railway Recruitment 
Boards cannot be strengthened in view of extreme need of economy. 
In their opinion the economy should not be at the tost of efficiency. 
The Committee reiterate their earlier recommendation that the staR 
strength of Railway Recruitment Board should be suitably augmen-
ted to expedite the final selection of persons for employment. 



CHAPTER D 

RECOMMENDATIONS/OBSERVATIONS WHICH HAVE BEEN 
ACCEPTED BY THE GOVERNMENT 

Recommendation NO.2, Para No. 1.13 and 1.14 

The Committee are shocked to learn that there are only six per 
cent posts for Scheduled Cades among Instructors, four per 'cent 
posts among Lecturers and nine per cent posts among Vigilance Ins-
pectors in Western Railway. The picture is still gloomier in case of 
Scheduled Tribes who have no representation at all in any of these 
posts. The Committee cannot bu.t conclude from this that the instruc-
tions issued by the Deptt. of Personnel and Administrative Reforms 
in their O.M. No. 3601217177 Est(SCT) dated 21st January, 1978 which 
lay stress on the fair proportion of such posts being filled by employ· 
ees belonging to Scheduled Castes and Scheduled Tribes have not 
been implemented by the Western Railway in the spirit behind them. 

The Committee, therefore, recommend that while requesting other 
Departments to sponsor candidates and selecting persons therefrom 
for posts to be filled by deputation or transfer in the Railways, the 
instructions issued by the Department of Personnel and Administra-
tive Reforms in this regard should be strictly followed in letter and 
spirit. ' I , 

Accepted. The recommendation has been specifically brought to 
the Dotice of Western Railway. 

[Kin. of Railways OM No. ~E (SCT)II80ll dated 7·t-8T] 

Becomm_.tIea No. S, Para No. 1.15 .... 1.11 

TIle Committee are constrained to note that in 1988, out of a total 
of 111 oftlcen recommended for deputation from Western Railway 
to other Department. including Foreign Aaignment, only 8 belong 
to Scbe4uled Cute and ODe to Scheduled Tribe. Similarly, in I_ 
. out of 111 oIIlcers recoDUDP.ncied, e belong to Scheduled Cute and 

I 
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2 to Scheduled Tribe. The Committee cannot but reach inescapable 
conclusion from these figul'es that the instructions on the subject, 
which lay stress that whenever a Ministry/Department etc. proposes 
to depute the officers serving in or under them to posts in or under 
l'tIinisfry I Department . etc., th., adequate number 'Of SC 1ST employees 
should be considered alongwith other employees for SUch deputation, 
hav~ n~been ir:nplemented in letter· and spirit. 

The Committee need hardly stress the necessity of implemen-
tation of these instructions meticulously. The Committee recommend 
that the Western Railway should implement these instructions scru-
pulously and recommend more and more SC/ST for deputation to 
other Departments including Foreign Assignment. 

Reply of the Government 

Accepted and this recomendation has specifically been brought 
to the notice of Western Railway. 

[Min. of Railw.ays OM No. 86-E (SCT)I/80/1 dated 7-9-87.] 

Recommendation No.4, Para No. 1.26 and 1.30 

The Committee note that Special Cell in the Ministry of Rail-
ways keeps a watch over the implementation of the Reservation 
Orders for SCs/STs on the Railways by means of inspections conduc-
ted by the two Joint Directors alongwith the Inspectors of thevari-
ous Railway Establishments. 

The Committee also note that the Western Railway hold periodi-
cal meetings of the Liaison Officers at the Zonal Headquarters to dis-
cuss the problems relating to maintenance and observance of rosters 
for the Scheduled Castes/Scheduled Tribes. 

The Committee are of the view that while designating Liaison 
Oftlcers and. their periodically inspecting the unUs and reporting the 
progress is a step in the right direction, what in fact is needed is con-
certed action on the part of the Liaison Ofti~ers in Western Railway 
to ensure due compliance by the appointing authorities with the 
orders and instructions pertaining to the reservation of vacancies in 
favour of Sch~uled Castes and Scheduled Tribes and nther beneftbr 
admissible to them. • 

They should also ensure that anOlllalies and disCrepan~ies, which 
creep in the maintenance of rosteJ"s etc. are not allowed to .stay. for 
long but are detected and recti~ed quickly. 
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. The Committee further desire t,~i there sh~~ be. frequent 1Qeet-
lIlII. ~f the, Lilttson ~eers "t '~6 . ~~ Headqua~f8 ~ ~eU ... 
DiVlllODll"Headquart~tsto Qch~p flates.mCi iort olft ~QI pr0-
blems relating to upkeep of rO$tel'"!l and matters pertaining to the 
welfare of Scheduled Castes/Scheduled Tribes. 

Reply of tbe Govel'lUDent 

TtU!'e have been accepted and necessary instructions have been 
issued. ' 

[Min. of Railways OM No. s6·E (SC'l')I/80/l dated 7-9-87.] 

Reeomhiendation No. " Para No. 2.22 

The Committee trust that as per aSsurance given to them the 
Western Railway would send their officers to .the tribal areas and the 
campus of the IITs and ITIli more frequently to get the ~uirecl 
personnel for various workshops and thus wipe out the backlog of 
SC/ST emploYeei. 

.: , .',' I I \ ~ . 

Reply of the Government 

'l1lis has been accepted and necessary ihstriactioni have ~ 
iuued. 

[Min. of R8ilwayi OM No. 86-E (seT)I/SO/I dated T..e-aT.] 

Recommendation No.8, Para No. 2.M 

The Committee are distressed to note that during the financial 
year ending 19ss.;86, the nllmber cSf Seheduled Cutes and Scheduled 
Tribe candidates selected in recruitment and in the select.ion post. 
filled were too Short of the prescribed quota both I~ G1'Oq~ 'C' 
~d GrOup 'Ii' posts~ The Committee recommend that. eoneel-¥ 
e«~rts ihould be made to ftll up' the prescribed quota of SCh#ufed 
Cutes and Scheduled Tribes by takin'g necessary steps iJnnledlaiel,. 

Reply of tbe Government 

A special drive has been a launched by Western Railway to ftR 
up the prescribed quota of~s/STs,. . . 

~ . . . 

[Min. of Railwaya OM No. 88-E (SCT)1/80/1 dated ' .... 7-1 
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Comments of the ComeUttee 

The Committee would like to be apprised of the net results ot 
. special drive laWlched by Western Railway to flU up the prescribed 

quota of SCs/STs in Group 'C' & '0' posts. 

Recommendation No. 10, Para No. z.u aDd 2.35 

The Committee note that in case the Railway Recruitment Board 
is unable to recruit and recoll".mend requisite number of Scheduled 
Castes and Scheduled Tribes against the indent placed by Wes~ern 
Railway for reserved vacancies for Class III posts, the General 
Manager, Western Railway can exercise his special powers to make 
recruitment of Scheduled Castes/Scheduled Tribes from the open 
market to wipe ou.t the shortfalls. The Committee are, however, 
concerned to note that the time taken for such recruitment varies 
from 12 months to 15 months which is too much. 

The Committee recommE::nd that the General Manager, Western 
Railway should exercise his special powers for recruitment and set 
the ~rocess for selection of SC/ST candidates in motion immediately 
after receipt of intimation from the Railway Recruitment Board 
about their inability to sponsor Or recommend the requisite number 
of Scheduled Caste/Scheduled Tribe candidates too fill up the reserv-
ed vacancies so as to minimise the time lag in recruitment and safe-
guard the interests of SC/ST persons as far as possible. 

Reply of the Government 

This has been accepted and necessary instructions have been~ 

issued. 
[Min. of Railways OM No: 86-E (SCT)f/80/l dated 7-9-I7.J 

Reeommendation No. 11-B, Para 2 .• 

'nle Committee recommend, that in future the General Manager 
abouJd exercise his special powers liberally to make recruitment of 
Scheduled Caste/Scheduled Tribes from open market to wipe out tbe-
sborttal1s. ' ! • I }. 

Reply of the Government 

Accepted. Necessary instructions bave been iaued to other Zonal 
Railw~ alsO. 

[Min. of Railways OM No .• Z (SCT)f/80/l dated 7-1-17.1 
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Reeommeadation No. 13, P .... No. J.a to lose 

The Committee note that in the matter of engagement of casual 
labour no roste'r is required to be maintained but at th\e time of 
making recruitment the concerned authorities are required to e!l8ure 
adequa. intake of Scheduled Castes and Scheduled Tribes ~ per 
pe~tage prescribed i.e. 11 per cent and 14: per cent respectively 
so that there is no difficulty at the ti~ of their regular employment 
acco.rding to the quota reserved fOr them. 

The Committee also note that recruitment to Class IV service 
is made by sc~ning available casual labouTers/substitutes in the 
Western Railway and if requisite number of Scheduled Caste and 
Scheduled Tribe casual labourers/substitutes is not available to fill 
the vacancies reserved for them, recruitment is made from the 
open market. 

The Committee have been informed that as on 1-3-1986 on the 
Western Railway out of 21750 casual labou~rs, 1804 are Scheduled 
Castes i.e. 8.29 per cent and 1~39 are Scheduled Tribes i.e. 6.61 per 
cent. It shows that at the time of engagem,ent of casual labour 
proper care has not been taken to ensure adequate intake of Sche-
duled Cast,es and Scheduled Tribes as per .percentage prescribed. 
The Committee, therefore, recommend that in futUre earnest efforts 
should be made by Western Railway to engage at least 11 per cent 
Scheduled Caste and 14: per cent Scheduled Tribe casual labourers 
10 that at the time of scrE\eDing the casual labourers for filling Class 
IV posts against Tegular vacancies there is no dearth of SC/ST 
candidates from amongst the casual labourers. The Committee also 
recommend that while 1l!gularising the casual labourers as Class IV, 
ataft, the shortfall in their intake should be made good by recruitinar 
SC/ST candidates from the open market. 

Reply of the Government 

Acqepted. Instructions have been issued to all Zonal Railway. 
to maintain the' :reservation for SCs/STs in tuture engagements of 
Cuual labounJ. 

[MIn. of Railways OM No. 86-l!J (SC'l')I/80/1 dated 7-9-87.J 

____ dation No. It, Par. No. z,sl 

The Committee recommend that the authorities conqemed Ithould 
iDduet Obe Schedu.1ed C.-.e/Scheduled Tribe oftleerof equivalent rank 
In tbe 1CJ'eeDin, Committee to safeguard the mtereltl of SeheduJild 
..... aDd' 8ebecIu1ed Tribes. . 



~' , •.. , I' 10" 

Reply of the Government 

This ,is being followed scrupulously. 

[MiniStry of Railways O.M. No. 86-E(ScT)I/801l dated 7-~87]. 
Recommendation No. 1~, Para No. 2.61 

The Committee have ~ ~formed that ~e tbne ,lal ~Ien 
"the issue of advertisement by the Railway Recruitment Board and 
the ftnal recruitment varies from about six months to one Year and 
in non"1Xlpular technical categories like Clerks and Stenogr8.pbe.rs 
etc. where the number of candidates involved is large, time lag I. 
more than a year. 

The Committee. therefor~, recommend that Railway RecrUitment 
Boards should....... . . . .. (ii) computerise Recruitment work. 

',' ; , 
Reply of the Government 

ReprcliDgcomputertsation of recruitment work a decision has 
already been taken hy the Mtnistry of Railways to introduce com-
'puter based tystem in all the Railway Recruitment Boards ia I. 
phued manner. 

'. . . . . 
[Ministry of Railways,O.M.No. 86-E(SCT) 1/80/1 dated 7-!HI7] . 

. ", '/1 I ",'U ., ,( I ':',". " •. 

Reeommendation No., 10, Pan No. !oft 

, ' 'nie CornIrllttee ~o~ ~hat theWe~ Railway au~orjtIes whr(~ 
iDlpecting ROster Registers maint81Ped. at various, lev~ls', i~ tita,. 
RaIlway had djetected various ,disCrePancies such: as that thf,y di4. 
not indicate the categroy of pOSt and its scale of pay. the 'year of 
Tecruitment, summary of vacll!lcie~, fille4, !-LP, during the year and 
the shortfalls of the yea-r etc., the PJersonriel Oftlcer did not sign the 
Begiste.r at appropriate place in the Roster Register. 

The Committee n.t!jed hardly stress that Rosters are the ItingptM' 
on which the! whQle s~~m of iIl\.plementatiOn of rese~ation orden r' ! • .l i..... I ' •. . 

rests.' The Rosters should theref0l'f!, be properly maintained and 
their checking, by the pl'esq'ibed ·author,.tiea a.~ ~ar intervala 
mould be ensun!d and certifi'catles in token Of checks made should 
~ be recorded thereon. Discrepancies noticed duriftg,the iDJipee-
tfcm ~f ~ter." should bt,,'recti~ ~aWy IIIld btoUght· to- -the 
.~~~ ofttke lJ.e4Id·of ~meat. The, ~feel' neceu.al'J' 
guidelines/instructions should b\e issued 1tJr the beneftt of theae .. 
are retpoftatble for maintenance of rosten. 



1l , .,Ir of the GoveblJDeDt 
Accepted. NecelS8ry instruction have been issued to' the Railways. 

[Ministry Of Railways O.M. No. 86--E(SCT)1/80/l dated 7-9-87] . . 

:The'Comm'ttee allOrecommend that the Liaison OtBcers and the 
staff workin'g under him should be trained regarding the maintenance 
and inspection of' rosiers. If discrepancies are found during the 
~tion of rosters, action should be taken against the oftlcers res-
ponsible therefor. 

Reply of the Government 

. Aeeepted. Necessary instructions haVe been issued to Zonal Rail-
ways. , 

[Ministry of Railways O.M. No. 86-E (SCT) lISO/1 dated 7-9-S7]. 

Recommendation No. 24, Para lfo.I.1N 

'The Committ~ are unhappy to note that in Western 'Railway I 
large number of vacancies ha~ been dereserved during the last 
three years depriving emp!oyment to a large number Of SC/ST. In 
salety posts (Class III) in t~ year 1983-84. 79 vacaneleaor Scheduled 
Caste and 62 of Scheduled Tribe. in 1984-85, 68 vacancies of Soh_-
duled Caste and 72 of Scheduled Tribe and in 1985-86, 116 vacancies 
of 'Scheduled Caste and 87 of Scheduled Tribe have been 'dere~rved. 
In the case of non-safety posts (Class III) ·abio in 1983-84. 56 vaC8I1-
cies of Scheduled Cas~ 'and, 70 of Scheduled Tribes, in 1984-85, 30 
vacancies of Scheduled Castes and 37 of Scheduled Tribes and in 
1~ .. 29 vacancies of Scheduled Castes and 45 of Sche1uled Tribes 
Wel'e dereser~ed.-

The Committee are surprised to note that even in the case of non-
safety (Class IV) posts in 1983-84. 2 vacaricies of Scheduled Caste. 
and 2 01 Sc?eduled Tribes;nnd in 1984-~5, 7 vacanefes of Scheduled 
Castes and 4 vacaacies of Seheduled TrIbes were deres~rved. Thus. 
the Committee observe that quite a Jarge number of vacancies have 
been del'eserved in various grades during the last three years de-
priving employ~t to many a Scheduled CastelScheduled Tribe! 
candidates. 

The COmmittei! are as a princi,ple, oppoaed to dereservatio~ 
They, however. feel that dereservatfon should be resorted to only 
1915 LS-2. 
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when it becomes absolutely necessary and aU efforts including special 
recruitment to locate suitab~ SC/ST candidates have failed. 

Reply of the Government 

Accepted and necessary instructions have been issued. 

[Ministry of Railways O.M. No. 86-E(SCT)I/80/1 dated 7-9-87J. 

Recommendation No. 27, Para No. 3.14' 

The Committee note with unpljeasant surprise that no special 
recruitment of SC1ST was made by any of the Western Railway 
Recruitment Boards during the last three years. The Committee 
would like that the Railway Recruitment Boards of Western Railway 
should also make special recruitment of Scheduled Castes/Scheduled 
Tribes candidates to wipe out the shortfall briskly . 

• ply of the Government 

The nailway Recruitment Board Ajmer has made special rec.ruit-
ment of ST candidates in 1987-88 and 7 ST candidat,es were selected 
against the shortfall 01 SC in technical categories in recruitment 
grades like App. Asstt. Chargeman, Labo1'8tory Asstt. Health Inspector 
etc. Similarly, the Railway Recruitment Boa.rd, AhIDjOOabad had 
issued employment rwtices for recruitment of ST candidates for the 
post of Stenographers and Pharmacist Grade III but there was no 
response from ST candidates. 

[Ministry of Railways O.M. No. 86-E(SCT)I/80/l dated 7-9-87]. 

Recommendation No. 29, Para No. 3.17 

The Committee suggest that in the Personnel Department, the.re 
should be at least one or two Se~uled Caste/Scheduled Tribe 
higher level oftlcers to instil greater confidenCe amongst SC/ST 
employees in Western Railway. 

Reply of the Government 

At preSllmt, the following SC/ST Officers are working "\n the 
Personnel Department: J 

Senior Dlvfslon Penonnel Oft'fcer -Ix 
Divisional Personnel Oft'lcers 

and -7(SC--4 ST-3) 
Senior Personnel Officers 
Assistant Personnel Officers -10 (SC-8 ST-') 

[Min. of Rlilways O\{ No. 86-8 (SCT)1/SOfl/ elated 7-9-87] 
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Rec:ommendatJon No. 31. Para No. 3.2'1 

The Committee note that in 1983, out of 214 omcers only 19 sea 
and 4 STs; in 1984 out of 235 offtcers only 19 SCs and 4 STs and in 
1985 out of 284 omcers only 18 SCs and 6 STs were given opportu-
nities for attending Institutional training/seminar/symposia/con-
ferences !l!tc. The Committee feel that SC/ST offtcers have not been 
given due representation to avail of these opportunities. The Com-
mittee would like to emphasise and rjecommend that in future at 
least ten per cent Scheduled Caste and ftve per cent Scheduled 
Trib!e out of the total number of offtcers selected should be allowed 
to avail of such opportunities for attending institutional training! 
seminar/symposia etc. It will go a long way to instil a feelinc of 
self-confidence among them and also to broaden their outlook. 

Reply of the Government 
Accepted, and necessary instructions have ~ issued. 

[Ministry of Railways O.M. No. 86-E(SCT)1/80/1 dated 7-9-87]. 
Recommendation No. 32. Para No. 3.30 

The Committee note that the Ministry of Railways (Railway 
Board) analyse on receipt from the Western Railway yearly state-
ments shOWing the- progress made in the intake of ·Scheduled Castes 
and Scheduled Tribes and against vacancies reserved for them in 
recruibn.ent and promotional categories and half yearly statement of 
Receipt and Disposal of Complaints from Scheduled Castel Scheduled 
Tribe employees, quarterly statement of supersession of Seheduled 
Castes and Scheduled Tribes to promotion and non-selection posta. 
The Committee have further been informed that' as a .result of ana-
lysis Ministry of Railways (Railway Board) has ordered only recent-
ly a special drive to clear the back-log within six months. The Com-
mittee do hope that within six months all the backlog would be clear-
ed. The Committee consider the proper compilation of returns and 
their timely submission to the Ministry of Railways (Railway Board) 
very important as these returns are the only mechanism by which 
the proper implementation of the Reservat:on Orders in favour of 
Scheduled Castes and Scheduled Tribes can be watched. The Com-
mittee, therefore, emphasise that there should be no laxity in the 
proper compilation and timelv submission of the returns by the 
Western Railway. The Comn1ittee also hope that the Ministry of 
Railways (Railway Board) will continue to make a thorough and 
analytical study of these statements and take prompt and effective 
measures to remove the deficiencie'J noticed for proper implementa-
tion of reservation orders. 
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&¥ly (d ~ . Govel'UleAt 

.~ is only in tbe n_ture of observations which have been accep-
tetl . 

. [Min. of. Railways OM No. 86-E(SCT)I180i' dated 7.,9-87.] 
" 

Tl,le. qomQlfttee .are concerned to note that out of 1184 complaints 
r~f¥"d fromSCfST employees during a year (1-4·80 to 31-3-86) 
ow..~ were disposed of; Further, out of these 972 cases only 388 
1 ... · .• ,9 per cent complaints were decided in favour of SCIST em-
pJQy.- and 584 i.e. ·60.1 per cent complaints were decided against 
SCIST employees. This is a disturbin'g factor and needs to be looked 
into. 

In the op~n 'Of .the Comm:ttee 212 cases pending disposal at 
th~ .. e~d. jJf tpe year 1~-86 is On a .high side and calls for gearing up 
of the whole machinery l'esponsib!e fot lopking after the interests 
of SCIST. Toe Committee further note that out of 212 cases, 150 
rel/l~ to promotions and· 23 about seniority. The Committee feel that 
Sillce t~case,s have a bear:llg on the career and future prospects 
of ,~.p~l'I~s concerned, they should be decided without further 
~yas ,justice delayed i'.l j\lstice denied. 

Reply of the ~overnment 

Accepted and necessary instructions have been issued. 

[Min. of ~i1ways OM No. 86-E(SCT)Ii80Tt dated 7-g.S7.] 

Recommendation No. 34, Para No. 4.8 

TIle Committee have been informed that 'during 1984-85, the 
s.atorPersonnel omcer ami Chief Reservatlon Oftlcer inspected 21 
ofttees: and the omcer in Special Duty, Bombay insPected 37 offices 
aI1d found some complaints!irregularities regarding promotion, senio-
rity and haTassment but no major Or serious complaint came t'O notice. 

The 'Col'Dzntttee are perturbed to note that W~stern Railway do 
nett consider complaints regarding promotion and seniority as serious 
complaints and treat them as of minor importance . 

. 
'n1e' Committee ~ed hardly stress that all such complaints from 

ScheGuled Caste and Scheduled Tribe employees particularly those 
having bearing ~n promot:on and service prospect should be given 
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due c~re and attention and should be processed and disposed of 1)'111-
pathetically within the shortest possible time to create ,COII8deDCe 
among SCIST employees and to instil in them the feelin'g ·that'tbe!r 
interests are' looked after wel1. 

Reply 'of 'the 'Govehdbent ' 

Accepted. Necessary insu'u4ltions have been iuuedtcHhe'Rattway.. 

[Min. of Railwa~s OM No. 86~E(SCT)Ilaoll dated 7~9..a7.] 

Recommendation No. 35, ·Para 'No. 4~' 

The CODunittee further l'ecGlnlmend that grievan:* R.8gilter 
should at . least be ·checked quarterly by· the Liaison omeerlsehfor 
Personnel Ofticel' and also obythe',Head of Dlvtsiorlconeerned dartng 
the course of their inspection to 'ensure prompt. d~' of' ecnp-
la;ntslrepresentations received from SCiST employeei andqu.arterly 
reports submitted to the Headquarters of Western Railway and also 
the' Ministry of Railways (Fta:Uway Board) for their information. 

Reply of· the GovernllleDt 

Accepted. Necessary instructions have been issued to the a-n. 
ways, 

[Min. of RB:ilways OM No. 8C).;E(SCT)II8011 dated 7-9-87.] 

ReeonimendatlonNo. 3S,'Pua' No.4 .• 

From the data furnished to the Committee, the' Committee Dote 
that out of 26727 Type II quarters, only 755 quarters have been allot-
ted to SCs and 580 to STs; and out of a total 46745 Type I quartera 
only 2052 have been allotted to SCs and 1941 to STs which come 
approximately to 5 per cent and 8 per cent respectively. Thus, the 
prescribed reservation quota of 10 per cent for SCIST in case of 
Type I and Type II quarters has not been fulfilled. The Committee 
desire that the shortfall in the allotment of type I and II quaden 
should be made up and in futu.re the prescribed percentage of reIeI'-
vation for SCs\STs in allotment of quarters should be strictly ad .. 
hered to. 

Reply of the Gove~Dt 

Accepted and necessary instructions have been issued. 

[Min. of Railways OM No. 86-E(SCT)II80ll dated 7-9-87.] 
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Becommea.dation No. 39, Para No. 4.Z5 

The Committee note that the number of CateringjVending con-
tracts for stall/trollies on the Western Railway is 1543 out of which 
133 catering/vending contracts are held by persons belonging to 
Scheduled CastejScheduled Tribes. The Committee feel that this can-
not ,be considered a satisfactory positron particularly when it is 
claimed that Contract of StallsjTrollies of ., unit each are reserved for 
Scheduled CastejScheduled Tribe persons and applications in such 
cases are called for exclusively from candidates belonging to Sche-
duled CastejScheduled Tribe only. 

The Committee note that it has been provided in the 'Brochure 
on Reservations for Scheduled Castes and Scheduled Tribes in Rail-
way Services' that atleast 10 per cent of employees of vending and 
catering contractors should belong to Scheduled Castes and Sche-
duled Tribes. 

From the statistics furnished to the Committee, they have an ap-
prehension that even 10 per cent quota is not bein'g observed. The 
Committee recommend that Western Railway authorities should 
implement the aforesaid orders meticulously in letter and spirit on 
the Western Railway. 

Reply of the Government 

Accepted and necessary instructions haVe been issued. 

[Min. of Railways OM No. 86-E(SCT)II8011 dated 7-9-87.] 



CHAPI'Ea m 

RECOMMENDATIONS/OBSERVATIONS WHICH THE 
COMMITTEE DO NOT DESIRE TO PURSUE IN 

VIEW OF THE GOVERNMENT REPLIES 

BeeoDllDtmdation No.5, Para No, 1.31 

As the Cell in the Railway Board has to look after a large number 
of Zonal Railways, the Committee desire that the present staff 
strength may be reviewed to ensure that the Cell is able to do justice 
to thQ enormous work' involved in various Zonal Railways. The 
Comnlittee have a feeling thr.t the staff strength of the Cell need. 
augmentation at various lp.vels and the Cell should be headed by • 
Direct)r instead of an Additional Director to give it more responsi-
bility. 

Reply of the Government 

ThE.' Cell in the Railway Board is at present headed by an Execu-
tive Dlrector in S.A. Grade. The staff strength of the Cell, however, 
is considered adequate for the present. 

[Min. of Railways OM No. 86-E(SCT)II80jl dated 7-9-87.] 

ReeoDUDeDdation No. ll-A, Para No. 2.31 
The Committee are surprised to no~ that in 1983 not a single 

Schedule Tribe candidate was appointed in any of the five catego-
ries of posts of Apprentice, Mechanic, Pharmacist, Stenographer, 
Staff Nurse and Midwife and in 1984 not a lingle Sch. Tribe wu 
appoinb!d In any of the six categories of posts viz. Apprentice, Phar-
macist, Stenographer, Tracer, Midwife and Typist under the apeclal 
powers of General Manager, Western Railway in spite of a large 
shortfall of 1620 Sch. Tribes in Category 'C' posts under which aU 
aforementioned posts fall. The Committee would like to be inform· 
ed of the precise reasons for not appointing Sch. Tribes for these 
posts under the Special powers of General Manager. 

17 
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Reply of the Governaqent 

In spite of wide publicHy jive~ t4rough special notificat~ons, 
personal contracts in tribal areas, Employment Exchanges and 
various SCIST Organisations, no can~date belonging to &h. Tribe 
comrnu nitles had responded. 

RecolQJUenciation ~~. 19, para No. Z.~2 

The Committee are happy to note the various concessionslrelaxa-
tions granted to' Sc,bedweci Castes and Scheduled 'tribes while 
making recruitments to Class III services in the Western Railway. 
The Committee have no doubt that if the Weste~ Railway, authori-
ties implement these concessions I relaxations both in, letter and spirit, 

. a goor,! number of Scheduled Caste and Scheduled Tribe candidates 

.' would' be . available for recruitment against the reserved vacancies 
in various, categories. However, the Committee do not see any rea-
son as to why no relaxation 'Of marks is allowed for &beduled Cae~e 
and Scheduled Tribe employee'l for being empanelled for. posts in 
safety categories. 

The Committee recommend that relaxation of marks shou~d be 
allowed to SCIST employees for being empanelled for the posts in 
safety categories also. 

Bep., of the Government 

Keel)ing in view the safety aspects in train operatIon, some posts 
in. open line (operating and MaintenaJlce), Loco~Di,seIIElectrical 
sheds and workshops have been categorised as 'Safety posts'. No 
relaxation in 'standards is sllewed' fot" promotion to these posts. In 
all othl!r posts in the remaining departments, re~xa,1i~s, inQl~ding 

. PrQII,1otio~ of ,the best am~mgst the faile'd caudidatesar, ~l~~~}O 
. SCIST candidates. In safety cCltegories emplpye,es belongin&.to .SCI 
ST .cortlmun~ties are imparte'li pre-sello'!ction coaching .before/M!lf:~~~n 

.' to the, I~~~ypost~. to enap1e them. to improve the~r.standards so that 
:they al,e better equipped tocor,npete with, others.,.· 

[Min. of Railways OM No. 86-E(SCT)I\80\l tlated 7"1-8'1·] . ..,..., 

Recommendation No. 22, para No.Z;. 
, " 

Frrlln the figures furnished t.o them, the Com.inittee'al'e, pert~­
ed to Hote that in 1984 and 1985. the nercental!e of Scheduled Caste 
emplu:lees promoted has decreased conosiderably as compared to 
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Yea:r 1983. both in ·Clua IU and· CIa .. IV categories i.e. as a,ainat the 
~~~~,ol15i8S··.for CIa. Uland 17·40 for Class IV- in 1983, it 
~ ,c~. down to 1~8l- and 11.6 in .1984 and 11.99 and 13.8 in 1985 
respectively. Similarly .among'Seheduled Tribes the percentages 
have come d,()wn to 5·41 in Cl~ss III and .oM.in Cl811 .IV in 1984 and 
5.8 'in Class III and 6.55 in Class IV in 1985 as against 8.56 and 7.85 
respectively in .. 1988:ThlB, there is staggermg shortfall both in Cla .. 
III and IV cateiories in Wwtern, Railway. 

The Committee, therefore, recommend that the policy .1or.pl'Glllo-
tion should be reviewed and made lib.eral 80 that more- promotiual 
avent1es are open for SCI'ST employees in Western RaUway:pUtJc:u-
larly in Class In and IV categories. Special efforts like p"oprcmlGtipn 
coaching classes for SC[ST should also be made. to wipe. out the 
shortfall in Class III and IV categories as early as possible. 

Special eiforts like la~nchlng a Crash Programme for SC I ST can-
didates, pre-promotional coaching to SCIST candidates ·befgre &elec-
tion to safety category posts and promotion to the best amoDi the 
failures on trial ba,sis for a period of 6 months are alreac:b' in Wille 
in Railways. Despi~, this the shortfall cannot be wiped out in pro-
motional categories as only 50 per cent of the vacancies can ,be filled 
up by SC/ST in a promotion year as per nop's instructions which are 
based on the judgment of Supreme Cow-to 

[Min .. of, Railw~'OMNo.a&;E .(5Cr)I/8&/l dated. '4-87.] 

Recommendation No. 23, Pan No. 2.87 

The Committee re!;9q}Dl~nd tb,tt. if requisite number of 5Gh. 
Caste and Sch. Tribe candidates are not available for promotional 
v~n¢es; ,t~n, :the best .am(IQg the failUl'ell'hould be pllOlnoted 

. a~,,,tbequota 1'..,.,.v.e~.;f0l' them, both in-:sat.ty aadlnan ..... y 
,categor~ ~for.apedOid of·td~monUle-.on .. aQ·boc bests.· If tllIriaI this 
period ,~rper.formanee·J •. ·foUl1dto be .atifJ6actory,'they -may be 
regularised. Otherwise their services'mey •• "tended .for a . further 
pe~.iQ~,of six, m9~t~. to .'D~ble .th~ to ilIlprpvJ! u~ their perfor-
mance. 

RePly' of·the GowrtImeIat 

Any. ielaaUDn 1 allowed. ,in ,the Btanal'ds ·of,. Raft "lHI!IDiq •• fety 
·poeM. .. \VW be:lftougti.t:wtth. ser.iDus eoIJI8qU8Deta"tnd \patBMtalrdan-
gen to the lives and properties of thousands of our customers. 'nte 
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recommendation of the Committee thai the best amongst the failures 
should be promoted in safety categories is'" therefore, not .acceptable. 
In respect of non safety categories this scheme is in vogue & the 
period of trial is extended wherever considered necessary. 

[Min. of Railways OM No. 86-E(SCT)II80I1 dated 7-9-87.] 
Recommendation No. 25 Para No. 2.97 , 

T1ie Committee note that in 1983, 21 Scheduled Castes were ap-
pOinted against the carry forward reserved vacancies for Scheduled 
Tribes while during the last three years in 1983, 1984 and 1985, no 
Scheduled Tribe was appointed against the carried forward reserved 
vacancies for Scheduled Castes. The Committee also note that in 
1984 and 1985 there was no exchange of carried forward reserved 
vacancies for SchedUled Castes and vice-versa. 

The Committee feel that ordinarily vacancies reserved for Sche-
duled Castes and Scheduled Tribes should be filled in by the candi-
dates belonging 10 th~ respective communities only so that the 
need to fill in the vacancies reserved' for Scheduled Castes by 
Scheduled Tribes and vice·versa at the end of third year of the carry 
forward of vacancies is obviated. The Committee would, therefore, 
request that all possible efforts should be made by the Western Rail-
way authorities to find Scheduled Caste and Scheduled Tribe candi-
dates fOr the posts reserved for them. If, however, such candi-
dates are not avai1a~le to fill all the reserved posts, then the ex-
change of vacancies should be resorted to in the very first year or 
in the second year so that in the eventuality of not getting a suitable 
SCIST candidate in the third year, the reserved vacancy may not 
lapse. 

Reply of the GoYernment 

. This recommendation was referred to Department of Personnel 
and Training who have not agreed to the exchange of reservation for 
SCIST in the flrst or in the second year of carry forward as it would 
be detrimental to the interests of specific reserved community for 
whom the vacancy is reserved. 

[Min. of Railways OM No. 88-E(SCT")IISOll dated 7-g...S7.] 

Recommendatioa No. 28, Para Nos. 3.15 and 3.18 

The Committee regret to note that due to Various court dechions, 
reservation for Scheduled Castes and Scheduled Tribes In Western 
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Railway were restricted to 15 per cent and 7t per cent respectively 
and no crash programme could be launched for recruitment of SCI 
sr against the shortfall quota. 

The Committee feel that SCIST candidates have been subjected 
to great injustice and have been deprived of employment opportu-
nities by such restriction as according to a Supreme Court's decision 
fifty percent posts can be filled up in any recruitment by SCIST 
candidates against the reservation quota. 

The Committee, therefore, recommend that if a number of reser-
ved vaeancies are not ftlled for a period of two years, special drive 
for recruitment, particularly in 'C' and '0' categories, whieh are 
feeder cadres, should invariably be launched to ftIl up the backlog 
of reserved vacancies, 

Beply of the Governmeut 

The recommendation of the Committee is within the accepted 
policy of the Ministry of Railways. Special drives are launched from 
time to time whenever it is lloticed that large number of reserved 
vacancies are lying unfilled. 

[Min. of Railways OM No. 86-E(SCT)II80ll dated 7-9-87.] 



CHAPl'EB IV 

RECOMMBNDAtl'I0NSIOBSER:V ATIONS·IN·,USI'ECT ;OF·WHlCH 
;MPLIES' OF' TmH~OVERNMEN!l" HAVE NOT .BEEN rACCIilPTED 

B!Y THE COMMIIM'EE, AND REQUIltE REITE ;RATION 

Beeommendation No.1, Para Nos. 1.11 and 1.12 

The,!Committee have' been informed that there ·are .twenty-eight 
CUtlCorie., of,P08tB in the Western Railway to which reservation orders 
do not apply as these are tenure posts and are .filled up-by drafting 
employees from different departments and cadres. The Committee 
have further been informed that out of '68' -posts of Instructors there 
are 4 posts lor Scheduled Caste which is 6 per cent of the total posts. 
Out. of, 23 posts of Lecturers, there is only one post for SCheduled 
Caste w~ich comes to 4 per cent. Similarly, out of 33 posts of 'Vigi-
lance and Enquiry Inspectors only '22 have actually been filled and 
out of "them, only 2 post are for Schedulea Castes which comes ,'to 
9 'per cent. AB regards tbeshaJ.!e of 'SchedWed 'Tribes, it is nil in all 
these categories of posts. 

The Committee are distres~ed to note that the Reservation Rules 
have not been made applicable to as many as 28 categories of posts 
in Western Railway including Instructors, lecturers and Vigilance 
Inspectors, being tenure posts. The Committee have been informed 
that according to instructions issued by Department of Personnel, 
reservations do not apply to vacancies filled by transfer or deputa-
tion. The Committee see no reason why reservation orders should 
not apply to ihese posts. The Committee would like the Ministry of 
Railways (Railway Board) to review the whole policy of making 
reservation orders applicable in toto to all the posts in consultation 
with tlie Deptt. of Personnel and Administrative Reforms. 

Reply of the Government 

The matter was referred to Department of Personnel & Adminis-
trative Reforms who have advised that certain posts have been ex-

22 
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~Q £rQDl the purview of re&erv.aUona elueto tuAc.tional require-
~tI ,of the· peltl. ,No c.baDge in, ilia ,uJatin. policy is, thuefOr8, 
caIJM.- for. 

[Min. of Railways OM No. 86-E(SCT)lt80llIR dated'1-9·87.] 

Comments of the Committee 

The Committee are not convinced with the views of the Depart-
ment of· PII'S'OMel and Administrative Reforms that eertain· posts 
have been excluded from the purview of relervations due to -func-
tional requirements of the posts. They will like to reiterate their 
earlier reco~mendation. 

The Committee are diBtlIellsed to note that the Re .. rvatiGn Rules 
have, notbeeD made applicable to as many 88 28 categories of posts 
in We&tem Railway including Instructors, Lecturers arad VigUanee 
Inspectors, bemg tenure posta. The Committe have been iDfanned 
that according to illltructions issued· by Department of Per,iollD81, 
reservations do not apply to vacancies filled by transfer or deputa· 
tion. The Committee see no reason why reservation ordera should 
nDt applIY to these posts. The· Committee would like th., Miaistry of 
Rajlwaya (Rallway Board.) to review the whole poii.cy of making 
r8llltVJltion orders applieabl.e in toto to all the posts in consultation 
with the Department 'OfPersormel and Administrative Reforms. 

BeeOllJllU'ndatioa No.1, Para No. 2.23 

The Committee note that the vacancies in Western Railway 
were not notified over Television for giving wide publicity. The 
Committee recommend that -the service of DoQrdarshan BhouJdal80 
be utilis!ed fOr giving wider publicity to vacancies for technical 
posts as per the assUl'ance given by the Secretary, Ministry of 
Railways (Railway Board) during evidence. 

Reply of the GeveralMDt 

The above ll!OOmmendation Wasl sent to Director General/ 
Doordarthan for necessary action. Doordarshan has. however, 
advi$ed that it is not possible fen- them to advertise vaeanci1!s on 
television. 

[Ministry of Railways O.M. No. 86-E (SeT)I/80/1 dated 7-9-87.] 

Comments of the Committee 

The Commit~_ would like to reiterate their ea.r1ier recommen-
dation that the IIlorviees of Doordarahan should be utilised for 



giving wider publicity to vacancies for ~hnlcal posts as per the 
assurance given by the representative, Ministry of Railways (Rail-
way Board) during evidence and .recommend that the matter should 
be talqen up at the highest level with the Ministry of Information 
and Broadcasting. 

Recommendation No. 12, Para No. 2.37 

The Committee also note that a large proportion of SCa/STs 
recommended. for appointment under special powers of General 
Mana~r did not join Westem Railway. The Committee would 
like the Western Railway authorities to find out the precise reasons 
therefor and inform the Committee accordingly. If the time taken 
in compl~ting the recruitment process is too long due to which the 
candidates who apply for the posts in Railways get employment in 
the meantime elsewhere, the Railway Ministry should look into 
this aspect in depth and take suitable remedial measures imme-
diately and inform the Committee of the action taken. 

Reply of the Govel'lQllent 

The SC/ST candidates were recruited under General Manager's 
powers twice and the Selections were finalised within a period of 
14 months which cannot be said too long a PJE!riod particularly when 
all procedures of selection have to be gone through. It appears that 
SC/ST who applied for employment in Western Railway had also 
applied e~sew~re. They did not join Railways presumably they 
have got better employment elsewhere and not because of any delay 
in finalising the Se~ction. 

[Ministry of Railways O.M. No. 8~E(SCT)l/80/1 dated 7-9-8'1.] 

Comments of the Committee 

The Committee are not satisfied by the assertion of the Ministry 
that 'selections were finalised within a period Of 14 months which 
cannot be said too long a period particularly when all the pro-
cedures of selection have to be gone through'. They feel that the 
period for finalisation of selections can be curtailed to a great extent 
and urge the Ministry of Railways to take suitable step!! to minimise 
the period of final selection. If 

Recommendation No. 18, Para No. 2.66 

The Committee are distressed to note that at present none of 
the members of the Railway Recruitment Board, Bombay Central, 
belongs to the reserved community. The Committee recommend 
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that at~ast one SC/ST member should be appointed in each of the 
RaUwayRecruitment Boards of the Western Railway. 

Reply of the Government 

" Each Railway Recruitment Board consists of a Chairman and 
Member Secretary. These posts are filled up on tenure Nais by 
the candidates who are selected by Union Public Service Commis-
sion. 

The Ministry of Railways are, therefore. not in a position to 
accept this recommendation. However, one SC or ST Member is 
invariably included in all Selection/Recruitment Committees which 
are constituted by the Railway Recruitment Boards for finalilin, 
the panel. I • 

[Ministry of Railways O.M. No. 86-E(SCT)I/80/1 dated 7-9-87.] 

Comments of the Comlftittee 

The reply of the Government that the .post of Chairman and 
Member Secretary in the Railway Recruitment Boards are filled up 
')n tenure basis by the candidates who are selected by UPSC and 
therefore ,the Ministry is not in a position to accept this recommen-
dation is not satisfactory. The Committeie reiterate their earlier 
recommendation and desire that when sending names for selection 
to UPSC every effort should be made to include names of SC/ST 
candida~ also. 

Recommendation No. 17, Para No:Z.67 

The Committee have been informed that the time lag between 
the issue of advertisetJ1lent by the Railway Recruitment Board and 
the ftnal recruitment varies from about six months to one year and 
in non-popular technical categories like Clerks and Stenographers 
etc. wh.e.re the number of candidates involved is large, time lag is 
more than a year. : 

The Committee, therefore, recommend that Railway Recruitment 
Boards should ........ (iii) augment the staff strength of the Rail-
way Recrui~nt Boards with a view to reduce such time lag. 

Reply of the Government 

The recommendation of the Committee regarding augmentation 
of staff strength, however, has not been accepted in view of ex-
treme need for economy. 

fMi,nistry of Railways O.K. No. 86-E(SCT)I/80/1 dated 7-9-.87.] 
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COQUDentl 01 the Committee 

The Commibteeare"not impressed by the 'argument of the Ra:il~ 
way Ministry that the staft' strength of Railway Recruitment Boards 
cannot be strengthened in view of extreme need of economy. In 
tbeir c!Pini'OJl .the economy should not be at the cost of effi-
oienay.Tbe Commit~e reiterate their earlier recommends-
tiGll' that the staff sft!en~ of Railway Recrui.ent . should be 
suitably augmented to expedite the final "election of persons for 
employment. 



CHAPl'ER V 

RECOMMENDATIONS/OBSERVATIONS ON WHICH FINAL 
. REPLY OF GOVERNMENT HAVE NOT BEEN RECEIVED 

Recommendation No.9, Para Nos. 2.25 and 2.26 

The Committee are unhappy to note that during the three re-
cruitment years i.e. 1983, 1984 and. 1985. no SC/ST candidate was 
appointed through the sports quota in Class m and IV posts. The 
Committee cannot but ~xpress their surprise and dismay that even 
in Class IV posts which are mainly filled by Scheduled Caste/ 
Scheduled Tribe candidates. not a sinRle· SC/ST could qualify for 
appointment through the sports quota. 

The Committee desire that the policy for recruitment tbrouib 
Sports quota should be reviewed forthwith and ways and means 
devised for inducting at least ten to fifteen percent Scheduled 
Castes/Scheduled Tribes employees in the Western Railway through 
sports quota. 

Reply. of the Government 

There is no reservation in favour of Scheduled Castes/Scheduled 
1'ri~ against recruitmenJ in Sports quota. Recruitment against 
sports quota is made- out Of the sportsmen with requisite standard 
in a particular sport and their achievements in the recently held 
Championships of appropriate level. The recommendation has, 
howeyer, been sent to Department of Personnel and Training for 
their comments which are awaited. 

[Ministry of Railways O.M. No. 86-E(SCT)J/80/1 dated 7-9-87.] 

Commellts of the Committee 

Tb:e Committee would like to be informed Of the fina! dec:sion 
taken in the matter. 

ReeommendatiOD No. IS, Para No. 2.85 

The Committee note that recruitment for Class III posts includ-
ing those reserved for Scheduled Castes and Scheduled Tribes 101' 
the Western Railway is made by the Railway Recruitment Board 

27 
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(RRB) . They also note that althoua'h RRB have no power to reID 
minimum qualifications prescribed for such posts, they have full 
discretion to recommend SC/ST candidates who may obtain lower 
place in the merit list without detriment to the minimum standards 
of efficiency in the Administcation. The Committee recommend 
that the Railway Recruitment Boards should exercise their discre· 
tion more often though judicious~y to improve the intake of SC/ST 
candidates in Class III posts, to the maximum extent possible. 

Reply of the Government 

The recommendation is under examination. 

[Ministry of Railways O.M. No. 86-E(SCT)I/80/1 dated 7~9-87.] 

Comments of the Committee 

The Committee may be informed of the ftnal outcome of the 
examination of the matter. 

Recommendation No. 17. Para No. !.87 

T.he Committee have been informed that the time lag between 
the issue of advertisement by the Railway Recruitment Board and 
the final .recruitment varies from about six months to one year and 
in ono-popular technical catego~ like Clerks and Stenographers 
etc. where the number Of candidates involv«Mi is large, time lag is 
more than a year. ' 

The Committee, therefo~. recommend that Railway Recruitment 
Boards should (i) make rec;ruitment to non-technical categories 
annually Oft a programme basis without waiting for actual indents 
from the Railway. I 

Reply of the. Government 

A Committee was constituted to rev~w the entire selection 
process of Railway Recruitm~nt Boards with a view to eliminate 
delays in finalising the selection. The Committee's report in this 
regard is at p1'jeSent und~l" scrutiny of the Ministry of Railways. 

[Ministry of Railways O.M. No. 8&.E(SCT)I/sO/1 dated 7-9-87.J 

Comments of· the Committee 

The Committee may be apprised Of the final decision taken III 
the matter. 
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Recommendatiea No. 18, Para No.. 1.68 and Z.89 

The Committee desire that the Railway Recruitment Board and 
other recruitment authorities in the Western RaUway should inform 
the Employment Exchanges, the reasons fIX rejec:tiOD. of Scheduled 
Caste and Scheduled Tribe candidates sponsored by them. to fill up 
the reserved posts so ~as to enable them to gear up their own machi· 
nery to sponsor the right type of candidates in future. 

The Committee further recommend that Railway Recruitment 
Boards, Western Railway should devise some suitable method to in-
form the SC/ST candidates the reasons for their rejection in interview 
so as to enable them to improve upon their performance and qualify 
in subsequent interviews. 

Reply of tbe Government 

The recommendatIon is under examination. 

[Ministry of Railways OM No. 86-E (SCT) 118011 dated 7-8-87] 

Comments of the Committee 

The Committee may be Informed of the final decision tR1cen In 
the matter. . 

Beeommebdatlon No. .. Para No. 3.14 

The Committee note that the reservation quotas have not been 
fulfllled in the Western Railway and there is shortfall in almost 
aU the categories of posts. In category 'B' shortfall is 0.5 per cent 
in the case of SCa and 3.7 per cent in the case of STs. In cate-
gory 'C' shortfall Is 1.6 per cent for SCs and 1.7 per cent for STs. 

The Western Railway have assured the Committee during evi-
dence that they haVe started a special drive to complete the abort· 
ages within six months. The Committee need hardly emphui8e 
that there is Impe~tive need to strictly follow the raeervatlon 
orders 110 that all the resenred vacancies for SCs/f1rs are actual tv 
RUed in by them. The Committee hope that the Western Rail· 
way would wipe out the shortfalls within six months al per their 
assurance given to the ~mfttee. The Committee would like 
to be :apprised of the result. achieved as a result of speel"l drive 
launehed by the Western Railway to wipe out the sbcwtfalls. 
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Reply of the Govemmeat 

Special drive has been launched by Western Railway to wipe 
out the shortfall Of SCsfSTs. The figures are at present under 
compilation and the same will be furnished to the Committee also. 

[Min. of Railways OM No. 86-E (SCT)I/80/1 dated 7-9-87.] 

Comments of the Committee 

The Committee will await the net result of the special drIve 
launched by Western Railway to wipe out the shortfall in each 
category of posts. 

Recommendation No. 30, Para No. 3.26 

The Committee regret to note that there are no special training 
centres for giving in-service training to 8CjST employees. The 
Committee feel that special training centr~s for giving in-.::ervice 
training especially for thOse SC/ST employees who ha.ve been 
promoted under the scheme of 'best among the failures' by lower-
ing the standards should be initiated on a regular basis. The 
Committee believe that it will instil confidence among. them and 
bring them upto the required standard of efficiency .. 

Reply of the Govemment 

The recommendation is under consideration. 

[Ministry of Railways OM No. 86-E (SCT)I/8011 dated '/-9-87] 

Comments of the Committee 

The Committee will await the final decision taken in the matter. 

Recommendation No. 38, Para No. 4.1.6 . 

The Committee are distressed to note that out of 16, 8 and 20 
Scheduled Caste apprentices trained during 1983, 1984 and 1985 
respectively, only 1 each was absorbed in 1~5.. The posi.tion in 
case of Scheduled Tribe apprentices is aU the more disappOinting 
as out of 17, 15 and 9 Scheduled Tribes trained during 1983, J984 
and 1985 DOt a single 'Scheduled . Tribe trainee was absorbed in 
Western Railway. The· Committee desire that nOWiaations for 
employment should; be given wide publicity so that more and more 
Sehedulfi'd Caste/Scheduled Tribe apprentices may apply for em-
ployment under the Apprentices Act. The Committee hope that 
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bl future more Scheduled Castes/SCheduled Tribes would be taken 
and trained under the' Apprenticeship Scheme. The Committee 
also r~nd that all SC/ST trainees after their successful train· 
ing should be t8.bsorbed in Western Railway. They should also be 
given preference over other candidates while making selection for 
the posts t.or which they apply. 

Reply of the Government 

The recommendation is under examination. 

[Ministry of Railways OM No. 86-E(SCT)II8011 dated 7-9-87.] 

Comments of the CoQUDittee 

The Committee may be informed of the final decision ta~n' in 
the matter. 

Recommendation No. 37, Para No. 4.19 

The Comlilitt~ note that in respect of quarters' in essential cate-
gQ~s. nQ reservation. in the matter of allotment has been provided 
for SC/ST candidates. The Committee desire that in the aUotment 
of quartl!!rs i~ essential categories, SC/ST employees of this category 
should be given preference. 

Reply of the Government 

. The recommendation is under exalili~ation. 

[Ministry 'of Railways OM No. 86-E(SCT)II8011 dated 7-9-87.] 

Reply of the Government 

The Comnnttee may be apprised of the final decision taken in 
the matter. 

~.: . ~ 
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ANNEXUR.B 
~"41l1il til."" AtlilJll T.k," 6., ,,,, GtII1II'1fIfIIII r __ 4IitJnI1tl1lloiItId ". 1M ".""y-tMr1 

RlF' e/ It, Commitlll 

(Vi" Para 4 of tho IDttocluIUoa) 

I. Total Number of R.ecomll1mdatloDl 39 

II. ReoolDlllODdations which have been accepted by the GoverDlDlDt 
(Vid, Raeo:n mad;ltion~; SI. Nos. 2 104,6,8,10,13,14,20, 21,24, 27, 
29,31 to 35, 3B, 39, 11, 17. ) 
NUIDber • 22 

Pcrccntqe of the total , . 
1If. R.eoomm,ndationswhich llleCommlttoo doaotdoslreto purauela view 01 

Government's replies . 
(Viti, R.ecommcndatioDi at SI. No.5, 19, 22,23, 2S, 2.8.) 

Number • 

Percentile of the total 

IV. R.ocommendations in l'OSpx:t or which reply of Goveramom lw DOt bOlD 
accepted and which reqwro reiteration 
(Vid, Rocom'mndatioDs Sl. Nos. 1. 7, 12, 16.) 

Number • 

PeIooDtaae of the total 

V. R.ocomDendatioDl in rospe;C of whic h finsl replies of Government bave DOt 
boon rocelved (Vide R.ecommoad atlons at SI. Nos. 9, 15, 18, :zes, 30, 

36, 37.) 

Number • . . 
Poroentaro of the total 

."' 
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cs 

15.40 

4 

10.25 

7 

17 •• 
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